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Hindustan Dorr-Oliver Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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ORDER

TCP No. 175/1&BP/NCLT/MB/MAH/2017

Petitioner’s side is absent. As this Company Petition is against the Corporate
Debtor namely Hindustan Dorr-Oliver Ltd. wherein already Interim Resolution
Professional has been appointed in CP 596/2017, this petition is hereby dismissed as
infructuous with a direction to the Petitioner to place his claim before the IRP

appointed in CP 596/2017.
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